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The 21 September
No. 02/Vivid-20/2019, Pari 5996—In Exercise of the powers conferred by su b rule
(14) of the rule 64 of Bihar Motor Vehicle Rule-1992 read with notification no. 6581, dated-
06.09.2019 of the Transport Department, Govt. of Bihar, "and choice registration number" is
inserted after the words "fancy registration number" in sub rule-8 of rule-64 of the said rule.
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2. Rest shall be as before.
3. This notification shall come into force from the date of issuance of notification.
By order of the Governor of Bihar,
Sanjay Kumar Agarwal,
Secretary to the Government.
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